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Supreme Court [61]
Anil Sethi v. Canara Bank, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5336

Ankit Godara v. State (NCT of Delhi), (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC
5344

Apinder Singh v. Manjit Singh, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine
SC 5332

Ashwini Kumar Upadhyay v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 1151

Babarkhan Munirkhan Pathan v. State of Gujarat, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC
OnLine SC 5330

Blue Line Entertainment Media Ltd. v. Kotak Mahindra Bank Ltd., (K.M. Joseph and Hrishikesh Roy,
J1.), 2022 SCC OnLine SC 2452

Bode Ramachandra Yadav v. State of A.P., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC
OnLine SC 5339

Bruhath Bangalore Mahanagara Palike v. B. Chinnaswamy Setty, (Sanjay Karol, J.), 2024 SCC
OnLine SC 5329

CTO v. Hindustan Lever Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5338

D. Rajasekar v. State, (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna and B.R. Gavai, JJ.), 2024 SCC
OnLine SC 5324

Dinesh Aneja v. State (NCT of Delhi), (Hrishikesh Roy and Prashant Kumar Mishra, 1J.), 2024 SCC
OnLine SC 5331

Gopal Dikshit v. United India Insurance Co. Ltd., (B.V. Nagarathna and Satish Chandra Sharma,
J1.), 2025 SCC OnLine SC 1161

H.P. Venkatesh v. State of Karnataka, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine SC
1149

Hakim v. State (NCT of Delhi), (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine
SC 1163

Hari Kallikat v. State (UT of Andaman Nicobar Island), (M.M. Sundresh and Aravind Kumar, JJ.),
2025 SCC OnLine SC 1154

Irfan v. State of Haryana, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5345

Jagdish Mittar v. Diwakar Kumar, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC
5326

Jeewan Lata v. State of Haryana, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 5334

Kamaljeet Rai v. State of Bihar, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5328

Kanchan Samanta v. State of W.B., (Sanjay Karol and Aravind Kumar, JJ.), 2024 SCC OnLine SC
5320

Keshav Kumar Jha v. State of Bihar, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
5322

Lakshmi Cable Co. v. State (NCT of Delhi), (Vikram Nath and Satish Chandra Sharma, JJ.), 2024
SCC OnLine SC 5323

Madan Singla v. Arun Kumar, (Sanjay Karol, J.), 2024 SCC OnLine SC 5310
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Mallavva v. Kalsammanavara Kalamma, (Sanjay Karol, J.), 2024 SCC OnLine SC 5317

Mangecha Jayvin Suryakant Bhai v. State of Maharashtra, (B.V. Nagarathna and Augustine George
Masih, JJ.), 2024 SCC OnLine SC 5347

MEP Infrastructure Developers Ltd. v. State of Maharashtra, (Sanjiv Khanna and Dipankar Datta,
JJ.), 2024 SCC OnLine SC 5341

Mohd. A.U. v. State of Kerala, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5340
Monu Singh v. State of U.P., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 5348

Naresh Kumar Gupta v. State of Punjab, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025
SCC OnLine SC 1156

Navapavithra G. v. Cholamandalam Investment & Finance Co. Ltd., (B.R. Gavai, Prashant Kumar
Mishra and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 5350

Oasis Marine (P) Ltd. v. Godrej Agrovet Ltd., (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC
OnLine SC 5351

P. Devaraju v. Umadevi, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5335

P. Krishna Mohan Reddy v. State of A.P., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 1157

Parmeshwari Devi v. Appellate Authority under Parents & Senior Citizen Maintenance & Welfare
Act, 2007, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 5318

Patanjali Foods Ltd. v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
1159

Paul Rubber Industries (P) Ltd. v. Amit Chand Mitra, (Aniruddha Bose and Vikram Nath, JJ.), 2024
SCC OnLine SC 5316

Peyush Joshi v. Union of India, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC
5327

Pharmaceutical Chemical & Allied Employees Union v. J.L. Morrison (India) Ltd., (Vikram Nath and
Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 5319

Pila Pahan v. State of Jharkhand, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
1152

Pradeep Kumar Lal v. Shrawan Kumar Gupta, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC
OnLine SC 1155

Pramod Kumar Tiwari v. State of M.P., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5312

Rajendar Kumar Jangu v. Bharat Petroleum Corpn. Ltd., (Hrishikesh Roy and Prashant Kumar
Mishra, JJ.), 2024 SCC OnLine SC 5333

Ravinder Singh Sidhu v. State of Punjab, (B.R. Gavai, C.J. and K.V. Viswanathan, J.), 2025 SCC
OnLine SC 1164

Rofiqul Hoque v. Union of India, (Sanjay Karol and Manej Misra, JJ.), 2025 SCC OnLine SC 1160
S. Nalini Jayanthi v. M. Ramasubba Reddy, (Abhay S. Oka, J.), 2022 SCC OnLine SC 2451

S. Vaidyanathan v. T.B. Adhinarayanan, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 5313

Saroj Kumar Behera v. State of Odisha, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine
SC 5346
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Shaurabh Kumar Tripathi v. Vidhi Rawal, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine
SC 1158

Shivappa Reddy v. S. Srinivasan, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 1162

Shri Sendhuragro & Oil Industries v. Kotak Mahindra Bank Ltd., (K.V. Viswanathan, J.), 2024 SCC
OnLine SC 5349

Shri Sendhuragro & Oil Industries v. Kotak Mahindra Bank Ltd., (J.B. Pardiwala and R. Mahadevan,
J1.), 2024 SCC OnLine SC 5352

State (UT of Chandigarh) v. Mangal Singh, (Sanjay Karol, J.), 2024 SCC OnLine SC 5315

State of M.P. v. Adhunik Grih Nirman Sahakari Samiti, (M.M. Sundresh and Aravind Kumar, JJ.),
2025 SCC OnLine SC 1153

Sunil Kumar Sharma v. Jagrat Tyagi, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5342

Swami Gurcharan Mishra v. Union of India, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine
SC 5343

Tarsem Lal v. Chandigarh Housing Board, (Sanjiv Khanna, C.J. and B.R. Gavai, Surya Kant, B.V.
Nagarathna and Augustine George Masih, JJ.), 2025 SCC OnLine SC 1150

Tropical Industries International (P) Ltd. v. Vittal Cashew Industries, (Ahsanuddin Amanullah and
Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC 5309

Tulsa v. Ramdevi, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5337

Union of India v. Shree Sai Enterprises, (Abhay S. Oka and Ujjal Bhuyan, 1J.), 2024 SCC OnLine SC
5321

Virendra K. Batra v. Infres Methodex Ltd., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5311

Yogesh Singh v. HDFC Chubb General Insurance Co. Ltd., (Hima Kohli and Ahsanuddin Amanullah,
J1.), 2024 SCC OnLine SC 5314

Allahabad High Court [42]
Aman Kumar Gupta v. State of U.P., (Dr. Gautam Chowdhary, J.), 2025 SCC OnLine All 2963
Aman v. State of U.P., (Dr. Gautam Chowdhary, J.), 2025 SCC OnLine All 2962
Anil Agarwal v. Incharge District Judge, (Pankaj Bhatia, J.), 2025 SCC OnLine All 2967

Anwar Ali v. State of U.P., (Shekhar B. Saraf and Dr Yogendra Kumar Srivastava, JJ.), 2025 SCC
OnLine All 2977

Avadhesh Kumar Chand v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2982
Badam Singh v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2025 SCC OnLine All 2964
Brij Nath v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2968

Chhote Lal Singh v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 2953

Deepak Kumar Pandey v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC
OnLine All 2981

Furkan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 2954
Gautam v. State of U.P., (Dr. Gautam Chowdhary, J.), 2025 SCC OnLine All 2965
Jagpal v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2976
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Jawahar Lal Gupta v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2951
Jugeshwar Prasad v. Hanuman Prasad, (Jaspreet Singh, J.), 2025 SCC OnLine All 2949

Kapil v. State of U.P., (Ajay Bhanet, J.), 2025 SCC OnLine All 2959

Krishna Kant Gupta v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2952
Kshma Verma v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2974
Kuldeep Verma v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2957
Lakshaman v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2984

Lal Singh v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 2960

Mohd. Aman v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All 2985
Mohd. Rahman v. State of U.P., (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All 2986
Mohd. Rizwan Khan v. State of U.P., (Manju Rani Chauhan, J.), 2024 SCC OnLine All 8701

Neyaz Ahmad v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 2989

Pradeep Chauhan v. State of U.P., (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All
2980

Pranav Kumar Pandey v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 2975
Rajendra v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2983

Rajwanti v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 2988

Ravindra Nath v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2970

Shailendra Kushwaha v. State of U.P., (Sandeep Jain and Saumitra Dayal Singh, JJ.), 2025 SCC
OnLine All 2950

Shanti Devi v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2958

Shashi Gupta v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2969
Shaukeen v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 2956

Shrinarayan v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2979
Shubham Mishra v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2955
Shyam Mohan Pitariya v. District Judge, (Pankaj Bhatia, J.), 2025 SCC OnLine All 2971
Suresh Chandra (Dr.) v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 2973
Udai Bhan Singh v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 2972

Uma Agrahari v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2961

Vijay Kumar Pandey v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 2987
Vishal v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 2966

Yasmeen Khan v. Paschimanchal Vidyut Vitran Nigam Ltd., (Shekhar B. Saraf and Dr Yogendra
Kumar Srivastava, JJ.), 2025 SCC OnLine All 2978

Bombay High Court [2]

Abhijit Ankush Shelke v. Sau. Shubhangi Abhijit Shelke, (Shailesh P. Brahme, J.), 2025 SCC OnLine
Bom 1755

Cholamandalam MS General Insurance Co. Ltd. v. Ashok Radheshyam Sharma Khandal, (G.S.
Kulkarni and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 1756
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